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Proposed Sale of Urea by Sri
Lanka

1325. SHRI SUBHASH CHANDRA
BOSE ALLURI : Will the Minister
of AGRICULTURE be pleased to
state :

(a) whether it is a fact that Sri
Lanka have expressed to sell 4000
tonnes of Urea 1n January, 1982 ;
and

(b) if so, what is the reaction of
the Government in this matter ?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGKICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMI-
NATHAN) : (a) & (b). The Minerals
and Metals Trading Corporation of
India Ltd. (MM1C) which 1s the
agency entrusted with imports of
fertilisers, received a preliminary
inquiry from ‘Trade Commission
for the Democratic Socialist Repub-
lic of Sri Lanka in India in the
month of September, 1980 to
explore the possibility of offering
Urea to India from their plant,
The MMTC had shown interest in
the import of Urea from Sri Lanka.
There has however been no res-
ponse from Sri  Lanka thereafter.
The MMTC has not received any
offer for supply of 4000 tonnes of
Urea .in January 1982 from Sri
Lanka.

Urban Land Ceiling Act in
States

1326. SHRI SANAT KUMAR
MANDAL : Will the Minister of
WORKS AND HOUSING be
pleased to state :

(a) in which of the States and
Union Territories the Urban Land
(Ceiling and Regulation) Act, 1976
bas been implemented and in which
it has not been;





